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OFFICE OF PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS): DELHI

' Q13 -
The following lntra transfers & postings are being made with immediate effect :
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1. R8jIl'ICiEl‘ Kumar Desg: Peon Desg: Peon

,§4"s

EC: 10477 Role: Peon _ ' I Role: Peon
- i A Posting: Facilitation Centre Posting: Office Pool, Admn. Branch-

I y Distt: Central Ill
THC Distt: Central

_l ‘ THC
Manish Kumar Meena Desg: Peon A Desg: Peon

‘I I EC: 64369162 Role: Peon . l Role: Peon ' I
l' . '(NewlyAppointed) Posting: Office Pool, Admn.~ iP0sti_ng: Facilitation Centre

' Branch-Ill__ A _ _ ' h'Disjct;’Ce|§t’ral V
‘ Distt: Central ' ' THC

, THC R
Non-compliance of the above directions or immediately proceeding on leave shall be viewed seriously
and the erring official will be liable for suitable disciplinary action. ‘_  ,W[w)g/V25

. . £...§;‘(N/-‘>BQtiA.M KAUSHALI
.. . PR|NClPAL_.DlSTRl.CT &.SESSlONS.lUDG'E"(HQs)

37‘/29¢/9,8 _ ' DELHI _

No;............................./ADMIN-llI/F.1(3)/Central/P&T/2023 I Dated, Delhi

Copy forwarded for information and necessary action to :-
. The Ld. Principal District & Sessions Judge (HQs), Delhi. '
. The Ld. Officers/Officer-In-Charges concerned. ' - . -
. The DDO, Accounts Branch, Central,_THC, Delhi for further necessary action, as per rules.

Dealing Officials, Personal File, Administration Branch- Ill, Central;~Tis Haéeri, Delhi.
. Dealing Officials, Leave Seat, Accounts'B‘ranch (Central), Delhi? -‘ " f " '
. The Officials concerned for immediate compliance. _
. Dealing Officials, Layers and ACR Cell (H‘Qs), Delhi for maintaining/updating the record regarding\iowu1;i>.wrui-=

k/sjwosting details of the official concerned for the purpose of seeking ACRs.
. Dealing Officials, Web Site Committee, Hindi/Eicglisfi, Tis Hazari Courts, Delhi with the direction for

uploading the said order on the official Website of District Court. _
, .

~ _Aclm.inistrative Officer (Judicial),
' Admn. Branch-Ill
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